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Review of the works of DGMS

1610. SHRI DHIRAJ PRASAD SAHU: Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state:

(a) whether Government has reviewed the works of the Directorate General of
Mines Safety (DGMS); if so, the details and outcome thereof;

(b)y the State-wise, details of inspections made by the DGMS to ensure salety and

security in mines during each of the last three years and the current year;

(c) the State-wise and year-wise number of cases registered against the companies/
persons for violating norms relating to safety and security in mines during the said period;

and

(dy the State-wise and vear-wise action taken by Government against such
companies/persons during the above period along with the number of cases pending n
this regard?

THE MINISTER OF STATE IN THE MINISTRY OF LABOUR AND
EMPLOYMENT (SHRI VISHNU DEO SAI): (a) and (b) The Directorate General
of Mines Safety (DGMS) 1s a subordinate office under the Ministry of Labour and
Employment and its performance against the various indicators are regularly reviewed by
the Ministry in review meetings held in the Ministry. The State-wise details of inspections
made by the DGMS to ensure safety and security in mines during each of the last three

years and current vear are given in the Statement-I (See below).

(¢) and (d) The State-wise and year-wise number of cases registered against the
companies/persons for violating norms relating to safety and security in mines during the
last three years is given in the Statement-II (See below). Further State-wise and year-wise
number of fatal accidents in mines/case where action has been taken against responsible

persons is given in Statement-111 and IV,
Statement-1

Number of Inspection for the last three years and the current vear State-wise

States/Union Territories Year

2011 2012 2013 2014%
1 2 3 4 5
Andhra Pradesh 854 1193 1078 624

Arunachal Pradesh 12 2 5 4
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1 2 3 4 5
Assam 105 79 167 91
Bihar 13 21 58 10
Chhattisgarh 422 558 543 275
Goa 82 98 39 42
Gujarat 289 228 201 166
Haryana 210 10 4 1
Himachat Pradesh 24 11 20 243
Jammu and Kashmir 11 0 3 0
Jharkhand 1663 1893 1857 1138
Kamataka 267 282 261 89
Kerala 72 191 73 8
Madhya Pradesh 470 416 468 261
Maharashtra 482 533 547 342
Meghalaya 35 58 24 51
Odisha 432 407 406 205
Rajasthan 942 818 1013 793
Tamil Nadu 298 276 232 134
Tripura 0 15 10 0
Uttarakhand 32 15 34 15
Uttar Pradesh 56 62 89 47
West Bengal 622 804 905 382

* Figures for 2014 are upto June 2014

Source : Information received from mine management through Directorate General of Mines

Safety.
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Statement-IT

The State-wise and year-wise number of cases registered under the Mines Act, 1952

against companies/persons for violating norms relates to safety and security in Mines

S1. No. States/Union Territories No. of cases registered
2011 2012 2013

1 2 3 4 5
1. Andhra Pradesh 3 5 8
2 Arunachal Pradesh Nil Nil Nil
3 Assam Nil Nil Nil
4 Bihar Nil 1 Nil
3 Chhattisgarh 1 1 2
6 Goa Nil Nil Nil
7 Gujarat Nil Nil Nil
8 Haryana Nil Nil Nil
9 Himachal Pradesh Nil Nil Nil
10 Jammu and Kashmir Nil Nil Nil
11 Jharkhand 7 2 4
12 Kamataka 2 2 Nil
13 Kerala Nil 1 1
14 Madhya Pradesh Nil 2 2
15 Maharashtra 2 3 1
16 Meghalaya Nil Nil Nil
17 Odisha 2 3 3

18 Rajasthan 11 81 68
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1 2 3 4 5
19 Tamil Nadu 5 3 2
20 Tripura Nil Nil Nil
21 Uttarakhand Nil Nil Nil
22 Uttar Pradesh 1 2 3
23 West Bengal 4 3 2
Totar 38 109 96

Sources: Information received from mine management through Directorate General of Mines

Safety.
Statement-IT1

The State-wise and year-wise number of cases registered under the
Mines Act, 1952 against such companies/persons for violating

norms relates to safety and security in coal mines

Sl No. States/Union Territories Number of Incidents/Cases
2011 2012 2013

1 2 3 4 5
1. Andhra Pradesh 8 14 11
2 Arunachal Pradesh Nil Nil Nil
3 Assam 2 1 Nil
4 Bihar Nil Nil Nil
5 Chhattisgarh 10 9 10
6 Goa Nil Nil Nil
7 Guarat Nil Nil 3
8 Haryana Nil Nil Nil

9 Himachal Pradesh Nil Nil Nil
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1 2 3 4 5
10 Jammu and Kashmir Nil Nil 1
11 Jharkhand 15 22 11
12 Kamataka Nil Nil Nil
13 Kerala Nil Nil Nil
14 Madhya Pradesh 5 8 10
15 Maharashtra 7 6 6
16 Meghalaya Nil Nil Nil
17 Odisha 4 2 1
18 Rajasthan Nil Nil Nil
19 Tamil Nadu 2 3 Nil
20 Tripura Nil Nil Nil
21 Uttarakhand Nil Nil Nil
22 Uttar Pradesh 3 4 4
23 West Bengal 8 10 10
Totar 64 79 67

Source: Information received from mine management through Directorate General of Mines
Safety.

Statement-I1”

The State-wise and year-wise number of cases registered under the Mines Act, 1952
against such companies/persons for violating norms relates to safely

and security in non-coal mines

Sl No. States/Union Territories Number of incidents/Cases

2011 2012 2013
1 2 3 4 5
1. Andhra Pradesh 10 9 11

2 Arunachal Pradesh Nil Nil Nil
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1 2 3 4 5
3 Assam 1 1 2
4 Bihar Nil Nil 3
5 Chhattisgarh 1 2 Nil
6 Goa 1 1 Nil
7 Gujarat 1 2 1
8 Haryana Nil Nil Nil
9 Himachal Pradesh Nil Nil Nil
10 Jammu and Kashmir Nil Nil 1
11 Jharkhand 2 2 2
12 Kamataka 3 1 3
13 Kerala Nil Nil 1
14 Madhya Pradesh 2 2 3
15 Maharashtra 3 1 Nil
16 Meghalaya 1 Nil Nil
17 Odisha 4 1 2
18 Rajasthan 14 o 18
19 Tamil Nadu 2 3 7
20 Tripura Nil Nil Nil
21 Uttarakhand Nil 2 Nil
22 Uttar Pradesh Nil 1 1
23 West Bengal 1 Nil 2
Torar 46 37 61

Source: Information received from mine management through Directorate General of Mines

Safety.



